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Subject:~ Forwarding of copies of the Orders passed by the
Cantral admlnlut*‘atlve Tribunal, Bangalore. )

Please find enclosed herewith a copy of the ORDER/
STAY ORDER/INTERIM ORDER/, passed by this Tribunal in the above
mentioned application(s) on - \3- G- qtr
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In the Central Administrative Tribunal
Bangalore Bench
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Application No........ L(r”“l ..of 1993
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CENTRAL ADMIN ISTRAT IVE TR IBUNAL
' BANGALORE_BENCH - |

. ' . ’ Second Floor,
’ Gommercial Tomplex,

Indiranagar,
Bangalore~-569 038.

No.452 & 453 of 1995, in Dated f?fJﬁﬂ‘!QSG_

Applicatien Ne. 474 of 1993.

Applicantks) : JQY"@.George,m

VV/SO 2
Respondents  : Senjor Divisional Personnel Officer,
S.C.Railway,Hubli and others., .
To
1. - Mr;Umesh R.Maliméth;Advocate;
- . Neo.4, Secend Bress,Vasanthnagar,West,
' Bangalore~560 052,
2. - Sri.N,S,Prasad, Advecate,

. ' No.242, Fifth Main Read,
' : Gandhinagar,Bangalore-9,

-

Subject := Forwarding ef copies of the Orders Passed by
Central Administrative Tribunal,Bangalore~33
=X X X = :
K copy cf the Order/Stay Order/Interim Ordar,
Passed by this Tribunal in the above mentioned application(s)
is enclesed for information and further necessary action., -
x The Jrder was Pronounced on=Fourth January,1996. o

hagdunde s TSP = - ya yieny .

N oy
. §>//<g?§' f . . \‘. C3/<? véy'Depﬁf§f;;gistrar

Judicial Branches.,

gm*



S | TS

& e ——

¢ In the Central Admnmstratlve Tribunal —~ .7

—— e o] e ey -

- B T T e

"~ ¢+ " Bangalore ‘Bench T

Bangalore
oy G eovge /5 Semior DIV hional - PexNone oﬂv‘(m’ '3.e. R.anway i

Applicetion NO..o.ceiieins 74_....01 1992?

ORDER suser (Contd A452 53 95

Date Office Notes =~ . "+ Orders of Téibuna!

' PKS (vt)[ua (mA
! 37,9 )' ,

’ - v

i .

F

s oo ] aee

Heard, n A, filed for

3
’
'

Dolay condoned

At this stage, Shri Umesh

- R. Malimath, learned counscl o
for the applicant seeks laava to
ulthdraw thie application so that
he can advign his client to- ‘file
a fresh petition for making}
appropriate pleadings‘uhich;aro
not found in the present |
application, In the interest of
justice, we allow him to withdrauv
this application. This
application is dismissed as |
uithdtaun uith liberty to ronau
R . it. 1f ruquircd.
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